71 Written Answers
Coal Dumps at Selected locations

6423. DR, H. P. SHARMA: Wil] the
Minister of STEEL AND MINES
be pleased to refer to the reply given
to Unstarred Question No. 2737 on the
26th Noveémbdr, 1973 regarding coal
dumps at selected locationg and state
the progress made so far in seiting
up of coal dumps at selected lcca-
tions?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEELL AND MINES
(SHRI SUBEODH HANSDA); The
proposal is still under examination,

World Population

$324. SHRI M. M. JOSEPH: will
the Minister of HIEALTH AND FAMILY
PLANNING be pleaced to slate:

{a) whether the Woild population
reached nearly 3.800 millions by the
middle of 1972 according to the U.N.
Demographic Year Book released on
1be 19th March, 1974;

(b) whether according to the book,
China has the highest population
followed by India; eng

(¢) if so, the remedial action Gov-
ernment propose tp take to reduce jts
population to better the condition of
‘IS masses?

THE DEPUTY MINISTER IN THE
MINITRY OF HEALTH AND FAMILY
PLANNING (SHRI KONDAYAJI
BASAPPA): (a) Yes According to
the TU.N. Demographic Year Book
1972 the estimate of World Popula-
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t.ion for the mid-year of 1972 was
2,782 mitlion,

(b) Yes.

(c) A statement ig attached.

Statement

It is proposed to progressively inte~
grate family planning in & larger
development package, especially of
health, nutrition and maternal and
child welfare. Both the services and
comunication efforts will be directed
towards such integrated development.
The Minimum Needs Programme
which seeks to give better health and
other welfare services to the people
is excepted to provide a more effec-
tive framework f¢1 the success of the
family planning programme.

2. Other measuies for improvement
of the {amily planning programme
include:

(i) Strengthening the schemes of
fmmunisation and prophylaxis
with a view to providing
better health care for mothers
and childien:

(ii) Greuter cmphasis on  better
placement of the infrastruc-
ture in the State:z so that it
contrihutes  towards Thetter
performance;

(iii) More cflective participation of
local hodies, voluntary organi-
sations, trade unions gte. and
greater involvement of the
community in the programme;

(iv) Stress on evnlving improved
contraceptive technology;

Intensification of family plan-
ing efforts in selected districts;
(vi) Particular emphasig on the
improvement of the perform-
snce in those States which
fhave not come upto the
national average in levels of
achievement;

~

(v

(vii) Training and progressive in-
troduction o!f multi-purpose
workerg in place of uni-
purpose workers for better
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motivation ang delivery of
services for famlly planning:
and

(viii) A proposal to raise the age of
marniage for girls is under
consideration.

Metrenchment in British Metor Car
Company, New Delhi

6425. SHRI M. C. DAGA Will the
Munister of LABOUR be pleased to
-Rtate:

(a) whether Britisth Motor Car
Company. New Dellm have been 1n-
dulging 1n 1llega] and anti-iabour acti-
vities end victimisation and harass-
ment of al] unmion offt e-bearvers;

(b) whether 60 persons have becen
retrenched with eftect from the 12th
March, 1974 and

) if so. the reasons for the

retrenchmeat”

THE DFEPUTY MINISTER IN
IHE MINISTLY OF LABOUR (SHRI
I \LGOVIND VEEMA). (a) to (¢).
w~ndmg to the informatiorn supphed
, the Dellt Admimstration, the
nahagement of Briuish Motor (at
Congany Lamited, New Delhi retien-
thed 60 out of therr 112 employees
“tom 13-3-1974 on grounds of losses
flered by the workshop and because
' the ble.k chances of 1mprovement
1 business 1 future The manage-
unt have denied the allegations
« out virtimiration and harassment of
Umon Office bearers. ete.

Memorandom from Punjab Retail
Karyang Merchants Assuciation and
Uttar Bharat Parchun Karyana Sangh

6426 SHRY B. 8. BHAURA: Will
the Minister of HEALTH AND

F{A::‘!ILY PLANNING be pleased to
stater

(a_) whether his Ministry has
"eccived any memorandum from the
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Punjab Retail Karyana Merchants
Association and Uttar Bharat Parchun
Karyana Sahgh, Chandigarh;

(b) if so, the points raised in the
memo; and

(¢c) the decision therein?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH ANp FAMI-
LY PLANNING (SHRI A. K. KISKU):
(a) Yes.

(b) The folowing points have been
raised in the memo:—

(i) Samples of food articles must
be taken at the source and
not from the petty dealers,
since the adulteration t.kes
place only at the source

(n) The sub-standard articles
shoulg be treated differently
from adulterated articles and
nunor punishment should be
provided for the sale of sube
standard aiticles

(m) Misbranding of aiticles 1s
done by the whole-salers and
not Ly the petty shopkeepers
(1v) Manufacturers should be as-
keg to give the jequisite war-
ranty as requned under Sec-
tion 14 of PF.A Act ang all
pending cases agamst the
petty dealers dealing ip the
commodities, which have been
foung adulteraied at source,
should be immediately with-
drawn

(v) Prosecution of agmarked arti-
cles, if found adulterated
should be launched against
the Chemist who was cert:-
fied it to be 1n accordance
with the standards

A sample should be divided
into four parts inslead of
tiree, 30 that the vendor camn
also get one of this sample
analysed from any other la-
boratory to check the report
of the Public Analyst.

(vi)





